s MINUTES OF NORMS COMMITTEE (NC-7) OF
' ‘PLASTIC & RUBBER PRODUCTS’
MEETING NO. 40/AM15
HELD ON 31.12.2014
UNDER CHAIRMANSHIP OF
DR. L.B. SINGHAL, ADDITIONAL DGFT

ecting No. 40/87-NC-7/2014 of NORMS COMMITTEE (NC-7) dealing with
r 39 and 40 of ITC (HS) Code’ held on 31.12.2014 under the Chairmanship of
B Singhal, Addl. DGFT, Udyog Bhawan, New Delhi-110011. Following officers attended

gking:

— [a)
=1

=3
g

1) Shri A.K. Agarwal, Addl. Industrial Adviser, D/o C&PC
2) Shri Nand Lal, Senior Development Officer, DIPP
3) Shri S.K. Panigrahi, Economic Officer

2, he Committee confirmed Minutes of NC Meeting No. 38/AM15 and 39/AM15 held on
24.12{2914.
3. Pe Committee, after deliberations, approved following cases and RLA concerned shall
take cpasequential action as per Foreign Trade Policy/Procedures:
MANUAL CASES
(Qase No. A-177 DSM INDIA PVT. LTD. HQ F. No. Status:
01/87/050/00432/AM10/DES-VII Approved
Np.M0/AMIS Adv. Lic. No. RLA F. No.
tg(ﬂ 1.12.2014 3110042461 dated 19.03.2010 31/24/040/00236/AM10

Réqu esf: Amendment in the description of Export Product No. i against Advance Authorization
Neo. 3110042461 dated 19.03.2010

Dgcisiop: The Committee considered the request of firm and Representative of D/o C&PC
prpsent flin the Meeting agreed to amend the description of Export Product No. 1 from

“20% ¢lass fibre Reinforced Microsphere based PBT Compound (Arnite TV4240 P)” to
“ mle TV 4 240 P White (206% Glass Fiber Reinforced PBT)”.

: Accordingly, the Committee decided to amend the description of Export Product
N¢. 1 tp:read as “Arnite TV 4 240 P White (20% Glass Fiber Reinforced PBT)”.

| Besides this there is no other change in the decision taken in earlier NC Meeting
N¢. 74AM11 held on 19.05.2010 (Case No. 3/53/87-ALC1/2009).

Ngte: E was observed that the licence has already been expired, hence above stated amendment is
agproved only for regularization purpose. No further export / import is to be allowed.
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$ase[Np. A-178 DSM INDIA PVT. LTD. HQ F. No. Status:
01/87/050/00129/AM 12/DES-VII Approved
C Noft40/AM15 Adv. Lic. No. RLA F. No.
ateqd: 181.12.2014 3110049115 dated 07.07.2011 31/83/040/00055/AM12

Request: Amendment in the description of Export Product against Advance Authorization No.
3110049115 dated 07.07.2011

The Committee considered the request of firm and Representative of D/o C&PC
itfin the Meeting agreed to amend the description of Export Product from “35% Glass Fiber
ed PBT Compound (ARNITE TV 2372 NATURAL)” to “Arnite AV 2 372 Natural 35%
s Fiber Reinforced Polyethylene Terepthalate (PET) Compound”.

Accordingly, the Committee decided to amend the description of Export Product
tq redd|ps “Arnite AV 2 372 Natural 35% Glass Fiber Reinforced Polyethylene Terepthalate (PET)
Cpmpopind”.

al Besides this there is no other change in the decision taken in earlier NC Meeting
No. @F?nAMIZ held on 19.10.2011 (Case No. 3/16/87-ALC1/2011).

l%té: I{ was observed that the licence has already been expired, hence above stated amendment is
4pproved only for regularization purpose. No further export / import is to be allowed.
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Chsff No. A-179 NC No.:40/AM15 DSM INDIA PVT. LTD. Status:
Dated: 31.12.2014 Approved

Il . No. |[ 01/87/050/00198/AM12/DES-VII_[[01/87/050/00212/AMI2/DES-VII |
| RLA F. No. |[ 31/83/040/00083/AM 12 ||31/83/040/00107/AM 12 i |
!.I Al Lic. No. and Date |[ 3110049484 dt. 27.07.2011 [13110050319 dt. 15.09.2011 N |

Authorizations

cpsion:  The Committee considered the request of firm and Representative of D/o C&PC

nt in the Meeting agreed to amend the description of Export Product No. 2 from
o Glass Fiber Reinforced PBT Compound (ARNITE TV 2372 NATURAL)” to
ite AV 2 372 Natural 35% Glass Fiber Reinforced Polyethylene Terepthalate (PET)
pound”.

Hﬂkmest: Amendment in the description of Export Product No. 2 against two Advance
|
D
P
“

Accordingly, the Committee decided to amend the description of Export Product
.[2 to read as “Arnite AV 2 372 Natural 35% Glass Fiber Reinforced Polyethylene
trgpthalate (PET) Compound”.

| Besides this there is no other change in the decision taken in earlier NC Meeting
T 29/AM12 held on 19.10.2011 (Case No. 7/24/87-ALC1/2011).

thﬁ: It was observed that the licence has already been expired, hence above stated amendment is
|

approved only for regularization purpose. No further export /import is to be allowed.
| 7%/
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olor)”.

Accordingly, the Committee decided to amend the description of Export Product
t& as “Arnite TV 4 240 P White (20% Glass Fiber Reinforced PBT Compound in
i

Case No. -lﬁi NC No.:40/AM15 DSM INDIA PVT, LTD. Status:
_ Dated: 31.12.2014 Approved
{ HQF.N [ 01/87/050/00410/AMI0/DES-VII__|[01/87/050/00412/AM10/DES-VII | 01/87/050/00415/AM10/DES-VII |
[ RLA F. No. I 31724/040/00003/AM10 1[31/24/040/00043/AM10 ~|[31/24/040/00109/AM10 It
Adv. Lic]No| [ |[ 3110040323 dt. 16.10.2009 3110040872 dt. 30.11.2009 3110041316 dt. 01.01.2010
and Dat
Fleqlﬁth: Amendment in the description of Export Product against three Advance Authorizations

n: The Committee considered the request of firm and Representative of D/o C&PC
nf] in the Meeting agreed to amend the description of Export Product from “20% Glass fibre

ced Microsphere based PBT Compound (Arnite TV4 240 P)” to “Arnite TV 4 240 P
¢{20% Glass Fiber Reinforced PBT Compound in White Color)”.

-l Besides this there is no other change in the decision taken in earlier NC Meeting
io. F/AM11 held on 14.04.2010 (Case No. 20/51/87-ALC1/2009).

omT- was observed that the licence has already been expired, hence above stated amendment is
pproved only for regularization purpose. No further export/import is to be allowed.

5

a1
Zto wfer@ f@e e,

Dr. LALIT B, smet—l%
al of Forelgn Trade

TS,

AR
Additiona! Director Gener
=T

T4, MR
Td {avernment of india
b Commerce & Industry. Gover!
Minisiey of =$ faeei/New Dethi




Case|Np. A-181 DSM INDIA PVT. LTD. HQ F. No. Status:
01/87/050/00261/AMI10/DES-VII Deferred
NC <40/AM15 Adv. Lic. No. RLA F. No.
Dated:||31.12.2014 3110040485 dated 05.11,2009 31/24/040/00128/AM10

Hequegt: Revision of adhoc norms fixed by NC against Advance Authorization No. 3110040485
T dated 05.11.2009

k n: It was observed that due to oversight the norms of another case have been given

i Ek:xse. Applicant applied for ten import items in its 4.7 application whereas in the norms

ly import items given by NC. Hence, it was decided to forward a copy of Representation

q ﬁlr alongwith 4.7 application of subject Advance Authorization to D/o C&PC for obtaining

their[cgmments. 1/
|

Deferred for three weeks.

Cal 0. A-182 DSM INDIA PVT. LTD. HQ F. No. Status:
01/87/050/00140/AM12/DES-VI11 Approved

NG [Ng.:40/AM15 Adv. Lic. No. RLA F. No.

Da 31.12.2014 3110049338 dated 21.07.2011 31/83/040/00027/AM 12

¢st: Amendment in the description of Export Product No. 3 against Advance Authorization
No. 3110049338 dated 21.07.2011

n: The Committee considered the request of firm and Representative of D/o C&PC
t in the Meeting agreed to amend the description of Export Product No. 3 from
/4 Glass Fiber Reinforced PBT Compound (ARNITE TV 2372 NATURAL)” to
mite AV 2 372 Natural 35% Glass Fiber Reinforced Polyethylene Terepthalate (PET)
ound”.

i
| Accordingly, the Committee decided to amend the description of Export Product
No.[[J to read as “Arnite AV 2 372 Natural 35% Glass Fiber Reinforced Polyethylene
TeneTthalate (PET) Compound”.

Besides this there is no other change in the decision taken in earlier NC Meeting
/AM12 held on 12.10.2011 {Case No. 3/18/87-ALC1/2011).

th: It was observed that the licence has already been expired, hence above stated amendment is
approved only for regularization purpose. No further export / import is to be allowed.
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Chsf No. A-183 DSM INDIA PVT. LTD. HQ F. No. Status:
| 01/87/050/00456/AMO9/DES-VII  |\Approved

NCINo.:40/AM15  ||Adv. Lic. No. RLA F. No.

Dithd: 31.12.2014  ||3110035620 dated 03.10.2008 31/24/040/00169/AMO09

' R mlest: Amendment in the description of Export Product against Advance Authorization No.
3110035620 dated 03.10.2008

ion: The case was considered in detail and the Committee agreed with the firm to
d the description of Export Product to read as “Akulon N 24 G6 Grey 30% Glass Fiber
forced PA6 (Nylon 6) Compound in Grey Color”. However, while amending the
iption of Export Product, the Representative of D/o C&PC present in the Meeting stated
hile approving norms it seems that due to oversight the norms of another case have been
in this case. Applicant infact had applied for four import items whereas in the norms, NC
five import items.

It was observed that Import Item No. 4 - Flame Retardant (Non Haloganated) Melamine
ate (earlier approved by NC) was not applied by the firm. Hence, the Committee decided
lete this item from the norms. Since, the applicant had not applied for this item and the

dgctded to revise the quantity as under:
!
‘ IMPORT ITEM QTY %/
1§ Polyamide 6/Nylon 6 Chips/Granules 0.7025 kg
'[2] Giass Fiber 0.3090 kg ,P/
| Relevant Colourant (Pigments/Masterbatch) 0.0155 kg
4] Mould Release Agent (Calcium Stearate) 0.0030 kg

|
NTiile: It was observed that the licence has already been expired, hence above stated amendment is

| approved only for regularization purpose. No further export/import is to be allowed.
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Casd Np. A-184 DSM INDIA PVT, LTD. HQ F. No. Status:
(1/87/050/00126/AM12/DES-VII Approved

NC INd|:40/AM15 Adv. Lic. No. RLA F. No.

Datdd$131.12.2014 3110049067 dated 06.07.2011 31/83/040/00054/AM12

——
o

3110049067 dated 06.07.2011

l}eq’ht: Amendment in the description of Export Product against Advance Authorization No.

n: The Committee considered the request of firm and Representative of D/o C&PC
in the Meeting agreed to amend the description of Export Product from “20% Glass
ineral Reinforced Flame Retardant Nylon—6 Compound (AKULON K222 KGV4H
” to “Akulon K 222 KG V4 H Grey 20% Glass Fiber Reinforced Flame Retardant
ylon 6) Compound in Grey Colour”.

Accordingly, the Committee decided to amend the description of Export Product
as “Akulon K 222 KG V4 H Grey 20% Glass Fiber Reinforced Flame Retardant PA
n 6) Compound in Grey Colour”.

Besides this there is no other change in the decision taken in earlier NC Meeting

. '!ﬂAMlZ held on 12.10.2011 (Case No. 25/15/87-ALC1/2011).
i

#ote:x was observed that the licence has already been expired, hence above stated amendment is

pproved only for regularization purpose. No further export / import is to be allowed.
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Fasd Np. A-185 DSM INDIA PVT. LTD. HQ F. No. Status:
01/87/050/00119/AM1 I/DES-VII  |{|Approved
NC i :40/AM15 Adv. Lic. No. RLA F. No.
Datddd|31.12.2014  [|3110043679 dated 21.06.2010 31/24/040/00006/AM1 |

3110043679 dated 21.06.2010

ReqLﬁt: Amendment in the description of Export Product against Advance Authorization No.

ecisipn: The Committee considered the request of firm and Representative of D/o C&PC

e# in the Meeting agreed to amend the description of Export Product from “20% Glassfibre

ced Flame Retardant Nylon—6 Compound (Akulon- K222 KGV4H)” to “Akulon K 222

[Y 14 H Grey (25% Glass Fiber Reinforced Flame Retardant PA 6 (Nylon 6) Compound in
olour)”.

Accordingly, the Committee decided to amend the description of Export Product
as “Akulon K 222 KXGMYV 14 H Grey (25% Glass Fiber Reinforced Flame Retardant PA 6
|6) Compound in Grey Colour)”. )f/

Besides this there is no other change in the decision taken in earlier NC Meeting
No. qﬂ/AMll held on 22.09.2010 (Case No. 2/13/87-ALC1/2011).

Tote: t was observed that the licence has already been expired, hence above stated amendment is
1 ‘ Tpproved only for regularization purpose. No further export/import is to be allowed.
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Ca . A-186 GUARNIFLON INDIA PVT.|HQF. No. Status:
| LTD. 01/87/050/00102/AM15/DES-VII Approved
Ci:l;ll.:élﬂlAMlS Adv. Lic. No. RLA F. No.
Datdgd] 31.12.2014 0310779258 dated 23.04.2014 (3/94/040/00031/AM 15

"
res

b re
|

No. [1]

*eq*@t: Amendment in the description of Export Product against Advance Authorization No.

0310779258 dated 23.04.2014

in the Meeting agreed to amend the description of Export Product from “Poly Tetra Fluoro
e (PTFE) Glass Filled Products — Expanded Rods & Tubes, Skived / Mouided Sheets, Tapes, %

Hn: The Committee considered the request of firm and Representative of D/o C&PC

’Skwcdfr Moulded Sheets, Tapes, Billets, Films, Pieces”.

Accordingly, the Committee decided to amend the description of Export Product 4/;
as “Poly Tetra Fluoro Ethylene (PTFE) Glass Filled Products — Extruded Rods & Tubes, Skived

AMoplgied Sheets, Tapes, Billets, Films, Pieces”.

Besides this there is no other change in the decision taken in earlier NC Meeting
/AM135 held on 23.07.2014 (Case No. 10/12/87-ALC1/2014).
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asg Mo. A-187 INDOFIL INDUSTRIES LTD. HQ F. No. Status:
01/87/050/00462/AM13/DES-VII Approved

C N¢.:40/AM15 Adv. Lic. No. RLA F. No.

a 31.12.2014 0310723866 dated 13.02.2013 03/94/040/00968/AM13

leqll;qt: Amendment in the description of Import Item No. 2 against Advance Authorization No.
0310723866 dated 13.02.2013

res in the Meeting agreed to amend the description of Import Item No. 2 from

fec' ipn: The Committee considered the request of firm and Representative of D/o C&PC %/
acrylate” to “Methyl Methacrylate”.

| Accordingly, the Committee decided to amend the description of Import Item No. *(/
J 30 Hﬁid as “Methyl Methacrylate”.

Besides this there is no other change in the decision taken in earlier NC Meeting
No. B§/AM14 held on 23.10.2013 (Case No. 1/52/87-ALC1/2012).

Cd: ffo. A-188 KLJ POLYMERS &|HQ F. No. Status:
CHEMICALS LTD. 01/87/050/00156/AM15/DES-VII Approved

NC|Np.:40/AM15 Adv. Lic. No. RLA F. No.

Da 31.12.2014 0510388786 dated 18.06.2014 05/23/040/00117/AM15

Requgst: Amendment in the description of Import Item No. 2 against Advance Authorization No.
‘ 0510388786 dated 18.06.2014

- @G
Decjsjon: The Committee considered the request of firm and Representative of D/o C&PC
bre: in the Meeting agreed to amend the description of Import Item No. 2 from “Synthetic

Rubbler (Grade RB 800)” to “Synthetic Rubber (Grade RB 840)”.

| Accordingly, the Committee decided to amend the description of Import Item No,
P to #qad as “Synthetic Rubber (Grade RB 840)”.

Besides this there is no other change in the decision taken in earlier NC Meeting
No. ﬁ/AMlS held on 08.10.2014 (Case No. 3/21/87-ALC1/2014).
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s No. A-189 GOVIND RUBBER LTD. HQ F. No. Status:
01/87/050/00321/AM14/DES-VII Approved
gﬁi No.:40/AM1S Adv. Lic. No. RLA F. No.
Dutgpd: 31.12.2014 3010097491 dated 10.10.2013 30/24/040/00031/AM 14

meest Fixation of adhoc norms in respect of Advance Authorization No. 3010097491 dated

10.10.2013
Dgcefsion: As per the written comments furnished by the DIPP vide their letter No.
7/299/2013-TSW dated 21.11.2014, the Committee approved following adhoc norms:
EXPORT ITEM QTY IMPORT ITEM QTY
{per 100 kg of export
product)
pecial Natural | 2,50,000 kg | 1. Natural Rubber 66.00 kg

ubber Bicycle Synthetic Rubber SBR 1120 kg
Tubes  (Excluding 1502 / PBR
e weight of valve)

*

S

1 3. Carbon Black 23.80 kg %/
ontaining -
inimum 73 5% 4. Rubber Chemicals: 2.50kg
bber content Antioxidants / Accelerator
5. Zinc Oxide 1.50 kg
6. Brass Scrap 3.80 kg
7. Folding Boxes / cases, of |As per packing policy

non corrugated paper board

8. Cartoons of corrugated As per packing policy
paper of paper board: Boxes

rﬂote: The CIF value of Rubber Chemicals should not exceed 7% of FOB value of
exports.

RLA may take consequential action as per Policy / Procedures.
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ONLINE CASES

Hl 2 File
pmwoso/oozsmmw

I
u#q No.:33/29/87-ALC1/2013 Party Name:VISHAKHA

‘Meet No/Date:40/87-  Status:
POLYFAB P.LTD ALC1/2014 ‘Deferred
31.12.2014
RLAFile - Lic.No/Date:0810124734 Defer
|:08/24/040/00230/AM 14/ 12.09.2013 ‘Date:14.01.2015

i)B sion:

fiph D/o C&PC.

In response to D/L dated 30.07.2014 issued by D/o C&PC, the firm had submitted
lits feply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments awaited

lSlOll

yih D/o C&PC.

CHsf No.:15/41/87-ALC1/2013 |Party Name:VISHAKHA érMeet No/Date:40/87- Status:
' IPOLYFAB P.LTD IALC1/2014 Deferred
| 31.12.2014
File RLAFile Lic.No/Date:0810126762 |Defer
/§7/050/00378/AM 14/ :08/24/040/00365/AM 14/ 29.11.2013 Date: 14.01.2015

In responsc ‘to D/L dated 30.07.2014 issued by D/o C&PC, the firm had submitted
eply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments awaited

Al

HSF No.:16/41/87-ALC1/2013 |Party Name:VISHAKHA Meet No/Date:40/87- Status:
' POLYFAB P.LTD ALC1/2014 Deferred
31.12.2014

ile RLA File Lic.No/Date:0810126763 Defer
#(l 7/050/00379/AM14/ :08/24/040/00366/AM 14/ 29.11.2013 Date:14.01.2015
I bision: In response to D/L dated 30.07.2014 issued by D/o C&PC, the firm had submitted
its Ol[:ply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments awaited
ffojn D/o C&PC.

!

ﬁe No.:54/7/87-ALC1/2014

[(QFile
: l 87/050/00073/AMIS/

ision:

Party Name:INTERNATIONAL iMeet No/Date:40/87- Status:
CONVEYORS LIMITED 'ALC1/2014 Deferred

31.12.2014

RLAFile Lic.No/Date:0310772113  Defer
:03/94/040/00950/AM 14/ 27.02.2014 Date:14.01.2015

"A D/L No. 46011/115/2005-PC 1 dated 11.11.2014 was issued by Dl/o C&PC to
. This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for
afmission of information. Reply awaited from the firm.

Slo

mforsa
Mirastty =7

!

it R A

ifera o f&ue,
Dr. LALIT B. SINGHAL, 1.T.s.
YT AR Ry a@nrTR
Additional Director Ge nprab et o T
e

il
cag
Ja




: 13
4_

Tics

| |C9sqNo.:55/7/87-ALC1/2014  [Party Name:INTERNATIONAL {Meet No/Date:40/87-  [Status:
1 |CONVEYORS LIMITED ALC1/2014 Deferred
H ! 31.12.2014
| HdlKite IRLA File Lic.No/Date:0310772114 | Defer
1 :0{i4p/050/00074/AM15/ 1:03/94/040/00951/AM 14/ 27.02.2014 Date:14.012015

Hl! sion:
| sphshission of information. Reply awaited from the firm.

A D/L No. 46011/115/2005-PC.1II dated 11.11.2014 was issued by D/o C&PC to
This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for

' ICdsg|No.:21/7/87-ALC1/2014  [Party Name:INTERNATIONAL [Meet No/Date:40/87-  Status: 1
'CONVEYORS LIMITED 'ALC1/2014 Deferred ‘
Pl 31.12.2014
| IHQ Hile  RLAFile * Lic.No/Date:0310772649 Defer
4 :01/8y/050/00040/AM15/ |:03/94/040/01004/AM 14/ 103.03.2014 iDate:14.01.2015
Decsion: A D/L No. 46011/115/2005-PC.11 dated 11.11.2014 was issued by D/o C&PC to
fifn{ This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for
suprpission of information. Reply awaited from the firm.
ﬁ 0.:22/7/87-ALC1/2014  iParty Name:INTERNATIONAL ;Mcet No/Date:40/87- Status:
CONVEYORS LIMITED ALC1/2014 Deferred
1l 31122014
] HQ Hjie o RLA File Lic.No/Date:0310772650 [Defer
7 i:Ol 1050/00041/AM15/ :03/94/040/01005/AM 14/ 103.03.2014 Date:14.01.2015
Ddepsion: A D/L No. 46011/115/2005-PC.1I dated 11.11.2014 was issued by D/o C&PC to
firm This was followed by Reminder from DGFT on 08.12.2014 giving 15 days time for
submgission of information. Reply awaited from the firm.
| iCabelNo.:1/14/87-ALC1/2014 Party Name:JINDAL POLY Meet No/Date:40/87- Status:
FILMS LTD. ALCI1/2014 Deferred
1 31.12.2014
L HH(Q Hile RLA File Lic.No/Date:0510384222 Defer
8 :01f8F/050/00111/AM15/ :05/23/040/00461/AM 14/ 16.04.2014 Date:28.01.2015
Hﬂ;ﬂsion: A D/L No. 46011/52/2014-PC.II dated 23.12.2014 was issued by D/o C&PC to
firm It was decided by the Committee to issue a Reminder to firm giving 15 days time for
subrftission of information.
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CdsqNo.:3/22/87-ALC1/2014

Party Name:BAYER ‘Meet No/Date:40/87- Status:
IMATERIALSCIENCE PVT.  |ALC1/2014 Deferred
LLTD,, 31.12.2014
'H ile RLA File " |Lic.No/Date:0310781090  Defer
) /050/00191/AM15/ 1:03/94/040/00092/AM 15/ 108.05.2014 Date:21.01.2015

‘ ]] sion: In response to D/L dated 17.10.2014 issued by D/o C&PC, the firm had

supritted its reply, a copy of which was forwarded to D/o C&PC on 26.11.2014. Comments
 lawajted from D/o C&PC.

‘?\f‘ <

i

._%

‘
T ichsll No.:12/14/87-ALC172014 EParty Name:PYE TOOLS [Meet No/Date:40/87-  [Status:
: PVT.LIMITED gALC1/2014 _ Deferred
_ | 131.12.2014
HE File RLA File ~ [Lic.No/Date:3010102613 |Defer
P 0] 17/050/00]22/AM15/ 1:30/24/040/00010/AM15/ 22.05.2014 Date:21.01.2015
DEedision: In response to D/L dated 29.11.2014 issued by D/o C&PC, the firm had
bfnitted its reply, a copy of which was forwarded to D/o C&PC on 31.12.2014. Comments
awdited from D/o C&PC.
i R P . ;
' | IC4sq No.:1/16/87-ALC1/2014 Party Name:NITREX Meet No/Date:40/87- ‘Status:
CHEMICALS INDIA LTD., ALC1/2014 ?Deferred
; 31.12.2014
1) [0 File 'RLA File Lic.No/Date:5210041147 Defer
0|/ /050/00]41/AM15/ "52/24/040/00014/AM15/ 03.07. 2014 Date 21 .01 2015
Dpdjsion: A copy of application has been forwarded to D/o C&PC on 31.12.2014.
1iC ents awaited from D/o C&PC.
] iCis- No.:8/21/87-ALC1/2014 Party Name:WELBROS FOAM Meet No/Date:40/87- gStatus:
; INDUSTRIES ALCI1/2014 EDeferred
1 31.12.2014
HQ Hile RLA File Lic.No/Date:0510389662 Defer
l 0 /47/050/00161/AM15/ :05/24/040/00163/AM15/ 11.07.2014 :Date:21.01.2015
Dedision: In response to D/L dated 29.10.2014 issued by D/o C&PC, the firm had
supthitted its reply, a copy of which was forwarded to D/o C&PC on 31.12.2014. Comments

ted from D/o C&PC.
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{fase No.:29/32/87-ALC1/2014 Party Name:MULTIBASE :Meet No/Date:40/87- éStatus:
INDIA LIMITED, ALCI1/2014 Approved
- 31.12.2014

HQ File RLAFile " Lic.No/Date:03 10786807

: 1/87:’050/00305/AM15/ :03/95/040/003 14/AM15/ 14, 07 2014

Pecision:  On the basis of earlier decision taken in the Norms Committee Meetmg No.
/87-ALC1/2012 dated 05.12.2012 in Case No. 3/12/87-ALC1/2012, following adhoc norms

e approved: y

EXPORT ITEM QTY IMPORT ITEM QTY
Thermoplastic Elastomer | 1 kg | 1. Styrene Ethylene Butadiene | 0.300 kg
Styrene / Styrene Butadiene Styrene

13

2. White Mineral Oil 0.350 kg

3. Polypropylene Granules 0.150 kg !

4. Calcium Carbonate 0.220 ke y

5. Antioxidant 0.010kg
. |chse No.:1/40/87-ALC1/2014 {Party Name:ALEXIA PANELS iMeet No/Date:40/87- Slatus :

: JALC1/2014 Deferred :

_ 31.12.2014 | ! ¢ —
14 [HR File ~ RLAFile * [Lic.No/Date:6110001228 | Defer ‘
¢ |1 /87/050/00341/AM15/ :61/24/040/00029/AM 15/ 31 07.2014 Date 21.01 20]5,

| [Mecision:  The Committee noted that the appllcétlon is still awaited from RLA. Hence, ltg y
decided to call for application from RLA and firm for further consideration of the case. |

ﬁi.’;;ﬁ;,f;hjsd/s-;;xigéi/iﬁii'"';’155&)} Name:WACKER 'Meet No/Date:40/87-  IStatus:
METROARK CHEMICALS  ALC1/2014 zDeferred !

} ‘ PVTLTD. 31.12.2014

 [HR File RLAFile  LicNo/Date:0210204708 Defer | 5/

T dhs7iosoim0226/AMIS)  -02/24/040/00079/AM 15/ 105.08.2014 Date:14.01.2015 |

cision: A copy of appllcatlon has been forwarded to D/o C&PC on 24.10. 2014
bmments awalted from D/o C&PC

Te)

i AT,

fera fao f[=E, 2
%11? LALIT B, SINGHAL 1. T.S.
Foreign Trade

actar General of

Additional Dir Lelbsbal s
Ministry of Commerce & Industry. Govesnme
¢ fae

ar

INew Deth
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| |t No.:6/30/87-ALC1/2014 Party Name: WACKER IMeet No/Date:40/87-  [Status:
1 METROARK CHEMICALS ~ |ALC1/2014 Deferred
| PVT LTD. 131.12.2014 ;
fo [HipFite " IRLA File Lic.No/Date:0210204763  [Defer
0)1/§7/050/00228/AM15/ 1:02/24/040/00093/AM15/ 112.08.2014 Date:14.01.2015

N il

][iét:;on: A copy of application has been forwarded to D/o C&PC on 24.10.2014.
Conments awaited from D/o C&PC.

CHsf No.:5/30/87-ALC1/2014 [Party Name:TEGA Meet No/Date:40/87- Status:
INDUSTRIES LTD. ALC1/2014 Deferred
31.12.2014
HD [File " RLAFile Lic.No/Date:0210204772 [Defer
0N/§7/050/00227/AM1 5/ 02/24/040/00092/AM15/ 13.08.2014 Date:14.01.2015

ision:

ation. Reply awaited from the firm.

A D/L No. 7/138/2014-TSW dated 10.11.2014 was issued by DIPP to firm. This
followed by Reminder from DGFT on 09.12.2014 giving 15 days time for submission of

—g—

1:.15- No.:11/32/87-ALC1/2014 Party Name:EXPANDED

| 'POLYMER SYSTEMS PVT.
i LTD

11 File jRLA File

DR/F7/050/00287/AMIS/ 1:03/94/040/00472/AM15/

Meet No/Date:40/87- 'Status:
|ALC1/2014 'Deferred
31.12.2014

ILic.No/Date:0310788246 Defer
21.08.2014

Date:21.01.2015

f

N

ﬂﬂon: A copy of application has been forwarded to D/o C&PC on 11.11.2014.
Coshments awaited from D/o C&PC.

o
¥

Chsq No.:12/32/87-ALC1/2014 lParty Name:EXPANDED Meet No/Date:40/87- Status:
IPOLYMER SYSTEMS PVT.  |ALC1/2014 Deferred
ILTD 31.12.2014
P 10 File IRLA File Lic.No/Date:0310788247 |Defer
'} [DI/47/050/00288/AM15/ :03/94/040/00473/AM15/ 21.08.2014

gl

Date:21.01.2015
I;ilon: A copy of application has been forwarded to D/o C&PC on 11.11.2014. ';(
Chghments awaited from D/o C&PC.

Cte No.:27/30/87-
1/2014

Party
Name:NOSLAR INTERNATIONAL
LTD.

Meet No/Date:40/87- Status:
ALC1/2014 Deferred
31.12.2014

File RLA File :05/24/040/00225/AM15/
‘P {87/050/00249/AM 15/

Lic.No/Date:05103%90714 :Defer
22.08.2014 Date:14.01.2015

}/,

[

P.

Pégision: In response to D/L dated 07.11.2014 issued by DIPP, the firm had submitted its
E%}’, a copy of which was forwarded to DIPP on 16.12.2014. Comments awaited from
D

sfo wifera o
%Tr. LALIT B, ‘
Additional Director General of Forel
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Ot No.:5/36/87-ALC1/2014 Party Name:GAJRAJ Meet No/Date:40/87-  'Status:
‘ AGENCIES PRIVATE IALC1/2014 Deferred
LIMITED 31.12.2014
RlFile RLA File ILic.No/Date:0210204908 Defer
7/050/00314/AM15/ :02/24/040/00103/AM15/ 102.09. 2014 Date:21.01.2015
getlsmn A copy of appllcatlon has been forwarded to D/o C&PC on 05.12.2014.
(Jogments awaited from D/o C&PC.

HR[File
:$17/050/00328/AM15/ 1:31/83/040/00102/AM 15/ El 1.09.2014

Cage No.:3/30/87-ALC1/2014 iParty Name:MARUTI iMeet No/Date:40/87- Status:
TECHNO RUBBER PVT.LTD. 'ALC1/2014 [Deferred
31.12.2014 |
) ) ile ‘RLA File Lic.No/Date:0510390989 |Defer
7/050/00225/AM 15/ 1:05/24/040/00259/AM15/ 04.09.2014 Date:21.01.2015
gttzon. A copy of application has been forwarded to D/o C&PC on 29.12.2014.
( ents awaited from D/o C&PC.
|
: Hse No.:17/32/87-ALC1/2014 Party Name:JAIN {Meet No/Date:40/87- iStatus:
‘ IRRIGATION SYSTEMS LTD. :ALC1/2014 ﬁDeferred
| 31.12.2014
13 [HRFile IRLA File 'L.c No/Date:0310788923 Defer
Q1 /B7/050/00293/AM15/ :03/94/040/00548/AM 15/ 09.09.2014 ,Date 21.01.2015
]DillSlOll A copy of application has been forwarded to D/o C&PC on 11.11.2014,
Clognments awaited from D/o C&PC
ﬁm No.:6/36/87-AL.C1/2014 |Party Name:GEM POLYTECH |Meet No/Date:40/87- Status:
! INDUSTRIES PVT.LTD. ALC1/2014 Deferred
i 31.12.2014
14 HR[File IRLA File Lic.No/Date:0210204965 |Defer
101/87/050/00315/AM15/ 1:02/24/040/00120/AM15/ 11.09.2014 Date:21.01.2015
n t:l:on A copy of application has been forwarded to D/o C&PC on 05.12.2014.
G ents awaited from D/o C&PC.
T
| IChsh No.:19/36/87-ALC1/2014 [Party Name:BALAJI AMINES  Meet No/Date:40/87-  [Status:
| LIMITED ALC122014 Deferred
131.12.2014
35 ERLA File Llc .No/Date:3110064876 Defer

Date:21.01.2015

‘—

[itil;non
Oomments awaited from D/o C&PC.

A

A copy of application has been forwardé&mtamﬁ'/o C&PC on 05.12.2014.

IR
Additional Director G
a-:ﬁnv-u qd G@ﬁ‘n
Manisiny SO T s

J—

=tarE faa, s gy
Tgr LALITE SINGHAL, I.T.S.
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dfaru No.:41/30/87-ALC1/2014 1Party Name:FORECH INDIA  |Meet No/Date:40/87- Status:

il LIMITED ALC1/2014 Deferred

A 2 31.12.2014

HQ File RLA File Lic.No/Date:0510391124  Defer

0 l¥‘7/050/00263/AM15/ :05/23/040/00237/AM15/ 15.09.2014 Date:14.01.2015

Dedision: A D/L No. 7/280/2014-TSW dated 07.11.2014 was issued by DIPP to firm. This
gl followed by Reminder from DGFT on 08.12.2014 giving 15 days time for submission of

I ation. Reply awaited from the firm.

Carsu No.:2/36/87-ALC1/2014 Party Name:GAJRAJ  [Meet No/Date:40/87-  [Status:
‘AGENCIES PRIVATE ‘EALCIIZO 14 |Deferred
ILIMITED 131.12.2014 |
HQ File ERLA File ELic.No/Date:0210204984 ;Defer
01 57/050/003IIIAM!5/ 1:02/24/040/00015/AM15/ 116.09.2014 iDate:21.01.2015
Dedision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Cpments awaited from D/o C&PC.

|
i
‘ r
Cl‘ﬁu No.:3/36/87-ALC1/2014 Party Name:GAJRAJ

- . )
§ . EMeet No/Date:40/87- Status: Deferred
1! /AGENCIES PRIVATE 'ALC1/2014 f
1 iLIMITED §3I.l2.2014 .
kb ke R T e NeToaA 63 e T
{ :Dr n7/050/00312/AM15/ ::02/24/040/00070/AM15/ 16.09.2014 .Date:21.01.2015
l)'ei;i-‘on: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Cpthments awaited from D/o C&PC.
1L _ e .
Chsf No.:4/36/87-ALC1/2014 ‘Party Name:GAJRAJ :Meet No/Date:40/87- iStatus: Deferred
'AGENCIES PRIVATE ALC1/2014 g
_ LIMITED 31.12.2014
® [HQ File IRLA File Lic.No/Date:0210204986 Defer
:0 ﬂ7/050/00313/AM15/ 1:02/24/040/00086/AM 15/ 116.09.2014 Date:21.01.2015
Dleﬁon: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Cpmhments awaited from D/o C&PC.
e .
Casg No.:7/36/87-ALC1/2014 Party Name: TECHNO Meet No/Date:40/87- EStatus: Deferred
WAXCHEM PVT.LTD., ALC1/2014 i
31.12.2014
% 11} File " RLAFile " LLic.No/Date:0210204982 [Defer
:OF 7/050/00316/AM15/ :02/24/040/00126/AM15/ 16.09.2014 ‘Date:21.01.2015
I;i]on: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
C ents awaited from D/o C&PC.
I
|

o @fera fAe
Dr. LALIT B, Sl
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T Cn_s& No.:20/36/87- Party Name:BALAJI AMINES  Meet No/Date:40/87- Status: Deferred
ALS1/2014 iLIMITED ALC1/2014
| 31.12.2014 |

A HpFile RLAFile * Lic.No/Date:3110064888 Defer

:0'/ 7/050/00329/AM15/ ::31/83/040/00117/AM15/ 116.09.2014 |Date:21.01.2015

| I*I;i.‘on: A copy of application has been forwarded to D/o C&PC on 05.12.2014.

'} [Cphments awaited from D/o C&PC.

| ichs No.:21/36/87- {Party Name:DSM INDIA PVT. ‘Meet No/Date:40/87-  ‘Status: Deferred

12014 LTD ALC1/2014 ;

| 31.12.2014 ;

3 HO File “IRLA File ~ LLic.No/Date:3110064912 | Defer

o /§7/050/00330/AM15/ 1:31/83/040/00139/AM15/ 122.09.2014 ‘Date:21.01.2015
Dki;ilon: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Cpmiments awaited from D/o C&PC.

Tic 54 No.:23/36/87- Party Name:GRASIM §Meet No/Date:40/87- EStatus: Deferred
ALr1/2014 INDUSTRIES LTD., ALC1/2014

| i 131.12.2014 |

3 [HQ File IRLA File |Lic.No/Date:3410040571 Defer
:01y87/050/00332/AM 1S/ :34/24/040/00154/AM 15/ 123.09.2014 iDate:21.01.2015
Dedjsion: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
Cogpments awaited from D/o C&PC. !

| icas No.:22/36/87-  Party Name:DSM INDIA PVT. [Meet No/Date:40/87-  [Status: Deferred

| IALg12014 LTD 'ALC1/2014
3 31.12.2014 E

3 HQ Kile RLA File .Lic.No/Date:3110064924 Defer
0 ( 7/050/00331/AM 15/ 1:31/83/040/0014 1/AM 15/ i25.09.2014 Date:21.01.20135
D) ision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.

- |Cpmiments awaited from D/o C&PC.
|
[ |C4sq| No.:28/32/87-ALC1/2014 |Party Name:SHAKUN ~[Meet No/Date:40/87-  [Status:
POLYMERS LIMITED, ALC1/2014 Deferred
| 131.12.2014 !

3 HQ Fite RLA File lLic.NofDate:3410040583 Defer
:04/%7/050/00304/AM 15/ :34/24/040/00166/AM 15/ [29.09.2014 Date:21.01.2015
Dei:;i-‘on: A copy of application has been forwarded to D/o C&PC on 11.11.2014.
Copmpments awaited from D/o C&PC.

sfo wrfera
Dr. LALIT fg
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{Cls- No0.:45/30/87-ALC1/2014 Party Name:METRO VALVES, [Meet No/Date:40/87- Status:

| (PROP: C.T. ALCI1/2014 Deferred

| BALAMURUGAN) 31.12.2014

H) File RLA File Lic.No/Date:3210077265 |Defer
:01/§7/050/00267/AM15/ :32/24/040/00015/AM15/ 01.10.2014 Date:21.01.2015

- .

¥

sorfn, 4

[litnljon A copy of application has been forwarded to D/o C&PC on 24 10.2014.
ICpthments awaited from D/o C&PC

; sl No.2/30/87-ALC1/2014

B TR
-0)/47/050/00224/AM15/

RLAF[Ie e

IParty Name:DSM INDIA PVT.
ILTD

1:31/83/040/00142/AM15/

Meet No/Date:40/87- Status:
ALC1/2014 Deferred
31.12.2014

ILic.No/Date:3110064954 |Defer
08.10.2014 Date:21.01.2015

| ilflei;on A copy of application has been forwarded to D/o C&PC on 05.12.2014.
| |Cpiiments awaited from D/o C&PC.

' CHst No.:1/31/87-ALC1/2014  Party Name:SWASTIK ~ Meet No/Date:40/87- Status:
. ‘POLYMERS ‘ALC1/2014 -Approved
31.12.2014
- HD [File RLA File ©[Lic.No/Date:0510391496
Ofl/§7/050/00270/AM15/ 05/24/040/00299/AM15/ 108.10.2014

ision:

As per the written comments furnished by the D/o C&PC vide thelr OM No.
1/17/2007-PC-II dated 24.12.2014, the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY
VC Compound - Grade} [ kg {1. PVC Resin 0.500 kg
|Boft  for  Gumboot 2. Di Octyl Phthalate 0.380 kg
{[iin various colours) 3. Calcium Carbonate 0.090 kg
4. Stabilizer Hansa DIS T-4 0.0075 kg
A may take consequential action as per Policy / Procedures.

Sio

X~

sfera f@o Riger, @,
Dr. LALIT 8. SIN HAT‘ITQ:

IR
Additional Director General of Foreign Trade
g HATAY, HIRE EXEHT
Ministry of Commerce & Industry, Government of India

I New Delhi
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CHst No.:24/32/87-ALC1/2014 Party Name:PALMETTO Meet No/Date:40/87-  [Status:
INDUSTRIES (INDIA) PVT.  [ALC1/2014 IDeferred
'LIMITED, 131.12.2014 |
) [File RLAFile [Lic.No/Date:0410159538 |Defer
:0l1/§7/050/00300/AM15/ 1:04/24/040/00165/AM 15/ 08.10.2014 |Date:21.01.2015
liq:ﬂi;ilon: A copy of application has been forwarded to D/o C&PC on 11.11.2014.
CdIJ ents awaited from D/o C&PC.
CHsb No.:6/31/87-ALC1/2014 {Party Name:JJ PLASTALLOY {Meet No/Date:40/87- Status: Deferred
PVT, LTD,, /ALC1/2014
31.12.2014
D[Fite \RLA File Lic.No/Date:1510022028 | Defer
(| 47/050/00275/AM 15/ 1:15/24/040/00012/AM15/ 109.10.2014 Date:21.01.2015

giﬂi:flon: A copy of application has been forwarded to D/o C&PC on 18.11.2014.

ents awaited from D/o C&PC.

1 |G No.:23/32/87-ALC1/2014 [Party Name:SRF LIMITED ~ [Meet No/Date:40/87- Status:
E ALC1/2014 Deferred
_ | 31.12.2014
41 HD[File ERLA File Lic.No/Date:0410159570 {Defer
“G1/$7/050/00299/AM15/ |:04/24/040/00114/AM15/ 13.10.2014 Date:21.01.2015
g:; ision: A copy of application has been forwarded to D/o C&PC on 11.11.2014.
ments awaited from D/o C&PC.
Chse No.:8/36/87-ALC1/2014 |Party Name:ESTER Meet No/Date:40/87- Status:
! INDUSTRIES LTD ALC1/2014 Deferred
31.12.2014
42 [HO[File RLA File Lic.No/Date:0510391593 Defer
:Q1/87/050/00317/AMI15/ 1:05/23/046/00245/AM15/ 15.10.2014 Date:21.01.2015
giﬂ:j;on: A copy of application has been forwarded to D/o C&PC on 05.12.2014.

ents awaited from D/o C&PC.
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seNo.:17/36/87-
LC1/2014

File
{3113/87/050/00326/AM 15/

22

' éRLA File
1:30/24/040/00034/AM15/

 Party Name:METRO TYRES /Meet No/Date:40/87-
LTD

ALC1/2014
31.12.2014

17.10.2014

Status: Approved

~ 'Lic.No/Date:3010103 |91

ision:

43|

EXPORT ITEM QTY IMPORT ITEM QTY
(per 100 MT of
export product)
Special Nylon High|300 MT 1. Natural Rubber 2223 MT
Speed Bicycle Tyges 2. Synthetic Rubber (PBR) 5.00 MT
gl‘,t]gM (Min.  7.5%) 3. Synthetic  Rubber| 634 MT
(SBR-1502)
4. Synthetic Rubber EPDM 8.00 MT
5. Carbon Black (N-330, 17.35 MT
N-550, N-660)
6. Rubber Chemicals 0.99 MT
(Anti-oxidants)
7. Rubber Chemicals 0.99 MT
(Accelerator)
8. Nylon Tyre Cord Fabric 12.00 MT
Dipped (N6-420 D/I1,
N66-420 D/1, N6-840 D/1,
Duraskin with RFL)
Note:  Import Item No. 6 & 7 is allowed upto 7% of FOB value of export as

per Hand Book of Procedure (Vol. II).

RLA may take consequential action as per Policy / Procedures.

a0 E.

o wifera flo fEH,
%Tr LALIT B. SINGHAL, I.T.5.

Additional Director General of Foreign Trade

AT,

g CIEG
Ministry of Commerce & Industry. Government of ingia
aF

(:,:f'rrprv AT

gec As per the written comments furnished by the DIPP vnde their letter No
69/2014-TSW dated 31.12.2014, the Committee approved following adhoc norms:
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se No.:18/36/87- Farty Name:METRO TYRES Mect No/Date:40/87- ‘Status: Approved
L.C1/2014 ?LTD ALC1/2014 ;
131.12.2014
File RLA File ‘Lic.No/Date:3010103 192
]](2./87/050/00327/AM15/ F :30/24/040/00035/AM15/ 117.10.2014 :
ecision: As per the written comments furnished by the DIPP v1de their letter No.
69/2014-TSW dated 31.12.2014, the Committee approved following adhoc norms: :
EXPORT ITEM QTY IMPORT ITEM QTY
(per 100 MT of
export product)
Special Bicycle Nylon|50 MT|1. Natural Rubber 24.00 MT
Tyres Foldable 2. Synthetic Rubber (SBR- 15.00 MT
1502)
3. Synthetic Rubber 9.00 MT
EPDM
4. Carbon Black (N-330, 17.35MT
N-550, N-660)
5. Precipitated Silica 426 MT
6. Rubber Chemicals 1.26 MT ;/.
(Anti-oxidants)
7. Rubber Chemicals 1.26 MT
(Accelerators)
8. Zinc Ingot 1.312MT
9. Misc. Chemicals (Paraffin 8.260 MT |
Wax)
10. Nylon Tyre Cord Fabric 12.00 MT
Dipped {N6-420 D/1,
N66-420 D/1, N6-840 D/1, i
Duraskin with RFL)
11. Cotton Chafer Net + 5%
12. Armmid Bead Wire (in 520 MT
ring form)
Note: 1. Import Item No. 6 & 7 is allowed upto 7% of FOB value of export
as per Hand Book of Procedure (Vol. II).
_ 2. Import Item No. 9 is allowed upto 2% of FOB value of export as |
é per Hand Book of Procedure (Vol.II).
| |RLA may take consequential action as per Policy / Procedures.

o dferd
?.;ir LALIT

frge, AT
g SIN HAL, 1.T-S.
General of Foreign Trade
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" |CHsh No.:24/36/87-ALC1/2014 ‘Party Name:GRASIM ~ Meet No/Date:40/87-  Status:

AINDUSTRIES LTD., {ALC1/2014 Deferred
; 31.12.2014 %

tle IRLA File ]Lic.No/Date:3410040622 Defer

: 7/050/00333/AM15/ ' 34/24/040/00]76/AM15/ 117.10. 2014 !Date 21.01.2015
ision: A copy of appllcatlon has been forwarded to D/o C&PC on 05.12.2014. )S(
ments awaited from D/o C&PC.

N0.:9/36/87-ALC1/2014 |Party Name:COLORPLAST iMeet No/Date:40/87- EStatus: Deferred
| ISYSTEMS PVT LTD ALC1/2014 |
; | 31.12.2014
ile RLA File Lic.No/Date:0510391658 Defer
:0)1/§7/050/00318/AMI5/  :05/23/040/003 18/AM15/ 20.10.2014 Date:21.01.2015

¢t;on
C¢ ents awaited from D/o C&PC.

A copy of apphcatlon has been forwarded to D/o C&PC on 05.12.2014. ‘X

No.:13/36/87- Party Name:MACRO Meet No/Date:40/§7- Status: Deferred
172014 POLYMERS P. LTD. ALC1/2014 ;
31122014 ;
File ,RLA File Lic.No/Date:0810133644 IDf.-fer
‘0j1/§7/050/00322/AM15/ :08/24/040/00271/AM15/ 20.10.2014 IDate :21.01.2015
Degision:

CQ ents awaited from D/o C&PC.

A copy of application has been forwarded to D/o C&PC on 05.12.2014. ¥

‘Meet No/Date:40/87-

CP No.:1/36/87-ALC1/2014 iParty Name:QREX FLEX
PRIVATE LIMITED
H [File RLA File

:qI/ 7/050/00310/AM15/ :52/24/040/00038/AM 15/

21.10.2014

éétatus: Deferred
LC1/2014
122014 !

¢.No/Date:5210041273 [Defer
Date:21.01.2015

ents awaited from D/o C&PC.

@]
=

ision: A copy of aﬁphéatnon has been forwarded to D/o C&PC on 05.12,2014. X

ol

7/050/00321/AM15/ 1:08/24/040/00267/AM 15/

21.10.2014

No.:12/36/87- ~ |Party Name:MACRO Meet No/Date:40/87-  [Status: Deferred
12014 PPOLYMERS P. LTD. ALC1/2014 |
131.12.2014 [
réﬁ File RRLA File ~ Lic.No/Date:0810133661 JDefer
Oyl

on:
minents awaited from D/o C&PC.

|Date:21.01.2015
A copy of application has been forwarded to D/o C&PC on 05.12.2014.

e, ALgE.

=tle =ifera fao L, +.T.S.
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"ldlase No.:14/36/87- ' ﬂParty Name:MACRO ' Meet No/Date:40/87- EStatus: Deferred
LC1/2014 POLYMERS P. LTD. ALC1/2014 !

31.12.2014 |

50| [¥Q Fite ~ RLAFie  LicNo/Date:0810133660 Defer

[ |1:91/87/050/00323/AM15/ :08/24/040/00278/AM 15/ 21.10.2014 Date:21.01.2015

Pecision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
(omments awaited from D/o C&PC.

iﬁase No.:15/36/87- Party Name:MACRO §Meet No/Date:40/87- lStatus Deferred
LC1/2014 POLYMERS P. LTD. 'ALC1/2014 |

: | 31.12.2014 | g
s1||HQ Fite RLA File o Lic.No/Date:0810133659 s’tiéfér o

- |141/87/050/00324/AM 1 5/ :08/24/040/00286/AM 15/ 21.10.2014 ‘Date:21.01.2015

ecision: A copy of apphcatloh ‘has been forwarded to D/o C&PC on 05.12.2014. Y
(Jomments awaited from D/o C&PC.

T frase No.:25/36/87- |Party Name:GUJARAT Meet No/Date:40/87-  Status:
LC1/2014 IFLUORO CHEMICALS LTD ALC1/2014 Approved !
31.12.2014 | §

QFile IRLA File Lic.No/Date: 3410'040629 | |

01/87/050/00334/AM15/ 1:34/24/040/00185/AM 15/ '21 10.2014

ecision:  As per the written comments furnished by the D/o C&PC wde their OM No.
6011/1/2008-PC-1II dated 22.12.2014, the Committec approved following adhoc norms:

| EXPORT ITEM QTY IMPORT ITEM QTY

5| JPolytetrafluoroethylene 1kg |1. Methanol 1.039 kg
(Di;persion Grade) — GN 2. Fluorspar 3.711kg |,
Series 3. Paraffin Wax 0.008kg |

4. GX - 902 (Per Fluorinated Aliphatic

‘ Carboxylic Acid) 0.012 ke

5. GX -905 (Per Fluorinated Aliphatic

Carboxylic Acid) 0.0004 kg

i RLA may take consequential action as per Policy / Procedures.

' am. AT,
s.
-‘g‘r mB SIN HAL, |'rd
| of Foreign Trade
Additional Director General
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!c No.:26/36/87- Party Name:ROECHLING ~ IMeet No/Date:40/87-  Status: Deferred
| AL€12014 ENGG. PLASTICS (INDIA)  |ALCI/2014

Ll IPVT. LTD. 31.12.2014 g
$ HR File IRLA File Lic.No/Date:3410040630 |Defer

00 /§7/050/00335/AM15/ :34/24/040/00190/AM 15/ 21.10.2014 Date:21.01.2015

I::lon: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
ents awaited from D/o C&PC.

Meet No/Date:40/87- IStatus: Deferred
ALC1/2014 !

31.12.2014 :
LLic.No/Date:0510391723 Defer
i22.10.2014 \Date:21.01.2015

Q
=]

‘| IChs§ No.:10/36/87- Party Name:VINYL TUBES
| iaLg12014 PVT.LTD,,

d-4 H File RLAFile o

| |:0fl/87/050/00319/AM 15/ 1:05/24/040/00272/AM15/

|

Dq:ﬂ:;i.‘on: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
f ents awaited from D/o C&PC.

Chsg No.:11/36/87- Party Name:SPERRY PLAST  Meet No/Date:40/87- \Status: Deferred
AL1/2014 LTD. ALC1/2014 :
. §3l.12.20]4 ;
35 [HRJFile RLA File LicNo/Date:0510391708 [Defer
: f/l7/050/00320fAM15/ 1:05/24/040/00282/AM15/ 122,10.2014 [Date:21.01.2015
ision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.
(othments awaited from D/o C&PC.

<y

JF B
\/ _

|

"I |Chd No.:1/33/87-ALC1/2014 Party Name:BLS POLYMERS _Meet No/Date:40/87- Status: Deferred

: LTD IALC1/2014 )/
_ }3].12.20]4 i

46 ile R]_.A File Lic.No/Date:0510391807 EDefer

i : 7/050/00306/AM 15/ 1:05/23/040/00307/AM15/ 29.10.2014 iDate:21.01.2015

' Iii ision: A copy of application has been forwarded to D/o C&PC on 05.12.2014.

il 10 ‘ ents awaited from D/o C&PC.

wferg Qo fiad, smfAiws
?)15 LALIT B. SINGHAL, 1.T.5.
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Cxsg No.:16/36/87-

Party Name:J).PLASTALLOY Meet No/Date:40/87-

Status: Deferred

ALg1/2014 PVT.LTD., ALC1/2014
:31.12.2014 ;
RLA File iLic.No/Date: 1510022032 |Defer

HR File
:01/§7/050/00325/AM15/

:15/24/040/00015/AM 15/

29.10.2014

P

Date:21.01.2015
Dﬁﬁon: A copy of application has been forwarded to D/o C&PC on 05.12.2014. x/
Cpmiments awaited from D/o C&PC.

Meeting ended with thanks to Chair and all participants.

LEEL T
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